F.No. RT-11012/07/2012-MVL
Government of India
Ministry of Road Transport and Highways
(MVL Section)
Transport Bhawan, 1, Parliament Street, New Delhi-110001

Dated the;(haAugust, 2018

Subject:- Notification for bringing Protective Helmets for two wheelers rider under
compulsory certification under Bureau of Indian Standards Act, 2016.

Ministry of Road Transport and Highways, in consultation of Bureau of Indian Standards
proposes to issue Helmets (Quality Control) Order, 2018 under the powers conferred under
section 16, 17 & 25 of the Bureau of Indian Standards Act, 2016.

3 As per the procedure laid down by the Department of Consumer Affairs vide O.M.
No. 6/5/2017-BIS (Pt.) dated 20.03.2018, the proposed Helmets (Quality Control) Order,
2018 is hereby published inviting comments from the general public and the stakeholders
for a period of sixty (60) days.

£ The comments or suggestions if any, may be sent to Joint Secretary (Transport),
Ministry of Road Transport and Highways, Transport Bhawan, Parliament Street, New Delhi-
110001 or email at js-tpt@gov.in.

(Abﬁﬁe)

Joint Secretary (Transport)
Ministry of Road Transport and Highways




[TO BE PUBLISHED IN THE GAZETTE OF INDIA, EXTRAORDINARY, Part Il, SECTION 3,

5.0

SUB SECTION (ii)]

GOVERNMENT OF INDIA
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

Draft Notification
New Delhi, Dated August, 2018

(E).- In exercise of the powers conferred by sub-section (1) and (2) of section

16 read with section 17 and sub-section 3 of section 25 of the Bureau of India Standards Act,

2016 (11 of 2016), the Central Government, after consulting the Bureau of India Standards,

is of the opinion that it is necessary or expedient so to do in the pubic interest, hereby make

the following order, namely:-

1.

Short title and commencement.- (1) This Order may be called the Helmets (Quality
Control) Order, 2018.

(2) It shall come into force with effect from the date................

Compulsory use of Standards Mark.- Goods and articles specified in column (1) of
the Table shall conform to the corresponding Indian Standard given in column (2) of
the Table and shall bear the Standard Mark under a license from the Bureau of Indian
Standards as per Scheme-| of Schedule-II of BIS (Conformity Assessment) Regulations
2018.

Provided that nothing in this Order shall apply in relation to goods and articles as
specified in the column (1) of the Table meant for export, which conform to any

specification required by the foreign buyer.

Certification and Enforcement Authority.- In respect of the goods and articles
specified in the column (1) of the Table, the Bureau of Indian Standards shall be the
certifying and enforcing authority. In addition, an officer not below the rank of
General Manager, District Industries Center in Department of Industries of the State

Government shall also be the enforcing authority.



4. Penalty for Contravention. - Any person who contravenes the provision of this Order

shall be punishable under the provisions of the Bureau of India Standards Act, 2016.

Table

Goods and articles

Indian Standard

Title of Indian Standard

(1)

(2)

(3)

Helmets for two wheeler riders

IS 4151: 2015

Protective Helmet for

Two Wheeler Riders

Note: The latest version of Indian Standards including the amendments issued thereof,

as published and notified by the Bureau from time to time, shall be applicable from the

date as notified by the Bureau.

[No. RT-11012/07/2012-MVL]

(Abhay Damle)

Joint Secretary to the Government of India.
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